210 SrilHUS. Ananthapadan abh

.;_;IBAL-ADMINléTﬁATIVE TRIBUNAL.A~;: \..ﬁ _
 BANGALORE EENGH Tt~

Second Floor,
Commercial@Complex,
Indiranagar, .
BANGALORE~ 560 838,

Dated: 14 DEC 1994

APPLICATION NO3511,601 to 620 of 1994,

- APPLICANTS ;..

Sri.D.Bhakthavathsalu and twenty others.
Vs,

'RESPCNDENTO:-Dy’Secretary;Déptt.of Revenue,M/oc.Finance,
New Delhi and five Others.,’

| I. : VT e ceagde gl e s
- No.108,Third Stage,Fourth Bléck,

H.H.CIS;Layout;Basaveswaranagar,
Bengalore-560 079. -

. The Collector,Central Excise,
B Qgeen's Road, Post Bag No.5400,
Eangalore~560 00l.

1 i ai .G.S.0
i.M.S.Padmsrajaiah,Sr.C -S.0,
3 Sﬁigh Court Bldg,Bangalote-l.

Subject;~-»Forwarding nf ce

Pies of the Order-
Central Adminigt

passed by:the
rative Tribun@l,Bangalare.

by this Tribunal in the..sbove -
mentioned sPplication(s) on 24-11-1994. ' :
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CENTRAL ADﬁINISTRATIVE TRIBUNAL, BANGALORE BENCH BANGALORE

ORIGINAL APPLICATIONS NUMBERS 511 601 TO 620 OF 1994
THRUSDAY, THIS THE 24TH DAY OF NOVEMBER,1Q94

HMr.Justice P.K.Shyamsundar, ‘- Vice-Chairman.

vir.T.V.Ramanan, . ’ Meuber!{ A)

+

1. D.Bhakthavathsalu,
S/o S.Doraiswany,
0/o tnhe Collector of Central bxclse, -
Central Revenue Building, ’
Queen's Road, P.B.No.5400,
anbalore—SGOOOl

2. R.V.Vernekar, .
" S/o V.R.Vernekar,
O/o tne Superintendent of Central
Excise 'B' Range, Dnarwad

~

A 3. M‘K mara31nhalu, - '~-- \34 ;;‘;<f5ff*’“““3*.
'Z‘f‘fff;uﬁlo H.Kalidas, LoD T TR et
:m=—f0 the Superlntendent of -Centfal .r .2 ;*,:“**”““*~“*ur£ L S

- an

Excise, iadiwala II Range, _ - : R

Bangalore 560001. .

4. B. Radnadev1amma,-‘
W/o G.Sukumara P111a1
O/o the Collector of Central Exc1se,
Central Revenue Building,

Queen's Road, P.B.No.5400,
Bangalore—SGO 001.

5. G:Santhosh Raj, ) ' ’
S/o V.Ganesh, - )
U/0o the Collector of Central Excise,
N0.7L, Club Roaa, Belgauw-590 001.

6. John S.Alphonso,
Sso Santan Alphonso,
O/o the assistant Collector of Custoiis
1i.G.Koad, Karwar-531 %pl.

7. H.N.Kulkurni, :

. S/o Narayanarao Kulkarni, :
0/o-the Collector of Central Excise,
Wo.71, Club Road, Belgauw-590 001.

8. u.Venkatesnacnar, '
S/o K.Gundachar,

O/o tne Inspector of Central

Excise, Koppal.

V.G.Joshi, -

S/o G.A.Joshi,

O/0 the Assistant Collector of Central
bxcise, Dnarwaa vivision, -
Central Revenue Building

navanagar, 1iubli-580 025.

L%

.. Applicants {contd..}
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‘$/0 Narasimgarao karkun

,

H. N Karkun.

0/o the Collector of Central Exc1se,’

~ No.71, Club Road, ‘Belgaun-590 001,

. 11‘.'
" 8/o K.V, Kalghatgl,

12,

- 13.

14,

16.

17.

18.

19.

20.

21.

S/o

S.K. Kalghatgi e '\'[.:

0/o the Collector of Central Exc1se,

MNo.71, Club Road, Belgaum-590 00L. -

M.Yesnwantnath,

S/o Yelloji Rao, , :
0/0 the Assistant Collector of Central
Excise, Bangalore V. DlVlSlom,
Bangalore.

B.H.Rattlhalli,

S/o Rattihalli, . - '

0/o0 the Assistant Collector of Central
Excise; Gulbarga.

#.G.Kuiabhar,
S/o G.S.Kuwbnar, .
O/o the Collector of Central Excise,

V¢No,71, Club Road, Belgaum-590 001.
g |
;;;S/o

C.R.Juchani, -

_Ramallngappa,, o oo L
0/0 the Collector of Central Excise,

No,71, Club. Road, Belgaum-590 OOL.

T.S.Henjarappa,

S/o T.G.Srikantaiah,

0/0 the Assistant Collector of Central
Excise, Malanadu Division,’

B.M. Road Hassan-573 201.

S.K.Hodlur,
S/o Krishna Rao,

O/o tne Superintendent of Central Excise,

'D' Range, Hubli-580 025.

vi.R.Rayannavar,

S/o R.S.Rayannavar,

O/o the Assistant Collector of
Central Excise, Dnarwad Division,
Central Revenue Building,

Havanagar, Hubli-580 025.

P.B.Achaiah,

S/o P.P.Beliappa,

O/o the Additional Collector of
Customs, Panambur, ifangalore-1.

li.A.baretto,
S/o Alsen,

0/0 the Assistant Collector of Customs

G.Road, Karwar-551 301.

G.li.Bandekar

tlahabaleshwar,

0/o the Assistant Collector of Customs
t1.G.Road, Karwar-581 301.

.. Applicants in

A.Nos.511, 601 to 620/94.
{By Advocate ii.S.Ananthapadmanabha)
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1. Deputy Secretary, . '
Government of India, I ST
Ministry of Finance, o '
Department of Revenue, - ‘

-~ "Ad-1IA, -North Block,~ . - IR

~ New De1h1—110 001, ST '

2. Collector, -t T - e
Central Excise,
Queen's Road, P.B.No. 5400
Bangalore—SOOOOl

3. Additional/Deputy Collector (P & V)
Customs & Central Excise,
Queen's Road, P.B.No.5400,
Bangalore—560 1) DR

4., Collector,
Central Excise, No.71, Club Road,
Belgaum-590 0OL1. :

5. Ad/Dy.Collector (P & V)
Customs & Central Excise,
‘No.71, Club Road, Belgaum-590 OO1.

6. Goverament of India, - - S oo

-~~T'Department .of Personnel & Trainingytu 3 nt 01.“€I~0l nel w-irs
FreszieiNew Delhi-110 001, iinl wyeeos AW ”C*r*"*’” UG- Respondents.
i (By Stanclng Counsel Shri H; 'S Padmarajalah)

-

ORD E R

Vigh Justlce P.K. ShyamsundarJVlce—Cnalrman -

ve have heard toe learned Senior Central Government Standing
Counsel for the respondents.. The epplicants demand for restora-
tion of their seniority according to tne 3udbment of the Supreume
Court in the DIRECT RECRUIT CLASS Il ENGIWEERING OFFICERS ASSU-
CIATION v. STATE OF MAHARASHTRA- [1990 (13) "ATC 348]. We are- °
told by the learned Standing Counsel that the said claim is
presently under consideration and in fact so nuch can be gathered
from para 10 of the oojection statemnent filed on behalf of the
respondentg. If Government na]ﬁmilalready undertaken a review
of the applicants case on the basis of their representations,
we think it appropriate to direct respondent-2-to-dispose-of .1 ..o 7o
those representations in accordance with law within a period-

of three months from the date of receipt of a copy of this order.
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T e : to make Such repre?entations and on receiving them:the Union
"1' SET ; Government will consider their claims for seningity., Those : ';
L. - who are yet to makt;e théir representations will make them within
T - = . . . .
', . . . . ; .o _
. a month from to-day and in such case on receipt of such represen- .
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) . - 3 .
. . tations, the department will dispose of the same within 3 months
[ . from the said date. o N
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GENTRAL ADMIN ISTRAT IVE TRIBUNAL!"
- BANGALORE BENCH

Second Floor,

Commercial Complex,
Indiranagar,
BANGALORE~ 560 638,

Dated: 12 jan 1005

Miscellaneous APPLICATION NO: 5/95 in O.A.NO.511/94 and 601 to

. 620 of 1994 |
APPLE:ANTS:'Sri.D.Bhakthavathsalu and twenty others.,
V/S. |

RESPCNDENTJ.-DY Secretary,Dept.of Revenue,NDelhi and vother.s.

Te - '
NHCS- Layout ’
. .H.S.Ananthapadmanabha, Advocate,No0.108,
! : %iird Stage,Fourth Block, éasaveswaranagar Bangalore-79.

2. | The Dy.Secretary,Deptt.of Revenue,M/o Finance, Ad-1IA,
North Block,New Delhi-110001l..

'3.. The Collector, Central Exc1se,PB No.5400, Queen s Road
Bangalore-560 OOl.

4, Addl/Py.Collector{MV),Customs & Central Excise,PB. No.5400
Queens Road, Bangalore-SéOOOl.l

5. The Collector,Central Excise,No.71,Club Road,Belgaum-59000L.

6. Bddl/Dy.Collector{RV), Customs & Central Excise,No.7l,
Club Road, Belgaum—59000l.

7. M/o.Personnel, G & Pension,Deptt.of Personnel & Tralnlng,
‘New Delhl—llOOOl. ‘

8 -Sri.M.S.Padmarajaiah,Sr;C{G.s.C.High Court Bldg.Bangalor8-1,

Subject ;- »Forwapdzng nf -cepies of the Order- passed by the-
Central Administrative Tribunal Bangalor

Please find enclesed herew1th a copy of thae ORDER/

STAY ORDER/JI\ITERIM ORDEB/ passed bY thls Tr;bma] i the abOVe
mentioned appllcatlon(s) on 04-01-1995,
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PKS VC/TVR MA
-4th January, 1994

2

Orders on M.A. No.5/95:

" Heard both sides.

B T

| mothe ~circumstances
; mentioned in. the M.A. we
'L accede to the request of
"i the applicants for extension
of time and grant further

i time to make the representa-

tion. We extend time upto
and till the end of ®ebruary,-
1995.

ILet a copy of this order

be sent to the respondents

for information.

Bangdoro Bench’
Bangalore




